
Central Administrative Tribunal 
Principal Bench, New Delhi 

 
O.A No. 100/2840/2012 

 
New Delhi, this the 16th January, 2017 

 
HON’BLE MR. JUSTICE M.S. SULLAR, MEMBER (J) 
HON’BLE MR. P.K. BASU, MEMBER (A) 
 
Peddi Raghava Rao  
R/o. 136, Type 3 (MS Flats), 
Timarpur, Delhi-110 054.          ...Applicant 
 
(Argued by : Mr. Padma Kumar S.) 
 

Versus 
 
1. Union of India, through 

Secretary,  
  Ministry of Defence,  

South Block, DHQ PO, 
New Delhi – 110 011. 

 
2. Joint Secretary (Trg) & 

Chief Administrative Officer, 
Ministry of Defence, 
E-Block, DHQ PO. 

 
3. Rishi Angra 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
4. Manoj Kumar Singh 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 
 

5. Manoj Kumar Singh 
Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
6. Jayshrichandrasekhar 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 
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7. Suman Kumar Mishra 
Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
8. Amitabh Kumar Srivastav 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
9. Ashutosh Kumar 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
10. K. Vinod 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
11. Kumar Pranav 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
12. Ashok Kumar 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
13. Om Prakash 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
14. Ratnesh Bharati 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
15. Ashish Kumar Singhal 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 



3 
OA. 2840/2012 

 
16. Aparajitha Srivastava Smt. 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
17. Navin  Kumar 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
18. Kalpana Mishra Smt 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
19. Dinesh Kumar 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
20. Gunjan Gandhi 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
21. Debrat Kumar Bhagat 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
22. Chitrasen Yadav 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
23. Seema Mittal Smt 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
24. Arvind Kumar 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
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New Delhi-11. 
 
25. Birendra Kumar 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
26. Kunwar Pratap Singh 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
27. Sanjeev Kumar Rawat 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
28. K. P. Davis 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
29. Pawan Kumar Tiwari 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
30. Ram Avtar Meena 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
31. Sanjib Kumar 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
32. Awdesh Kumar Agarwal 

Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11. 

 
33. Mukesh Sokanki 

Through CAO/P-1 
Office of JS (Trg) & CAO 
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E Block, DHQ PO, 
New Delhi-11. 
 

 34. Rajesh Ranjan 
Through CAO/P-1 
Office of JS (Trg) & CAO 
E Block, DHQ PO, 
New Delhi-11.         ...Respondents 

 
 (Argued by : Mr. T. A. Ansari for R-1 & 2, Mr. Manoj Kumar Singh 
for R-5 (Pvt. Resp) and Mr. Nikhil Kr. Krishna for R-22, None for 
remaining respondents.) 
 

ORDER (ORAL) 
 

Justice M. S. Sullar, Member (J)   

  At the very outset, learned counsel intends to withdraw the 

main Original Application (O.A), to enable the applicant to file a fresh 

O.A, at the appropriate subsequent stage. 

 
2. Therefore, the O.A is hereby dismissed as withdrawn, with the 

aforesaid liberty, as prayed for. 

  
  Order Dasti.  

 

  

 
(P.K. Basu)                   (Justice M.S. Sullar)    
Member (A)             Member (J) 
             16.01.2017 
 
 
 
/Mbt/ 

 


